‘-ﬁ;-m“ 1708 WP Fus e
Ee!r B Bamch (www.barandbench.com) i IMMEDIATE

Mo 1810/ 01 B-EDSM 11}
o Indin
Ministry of Pomonnel, Putilic Grievanoes & Porsions
Depariment of Pesonnel & Training
Secratarial of the Appokitments Comemitiee of the Gatinet

Nortn Black, New Delhl
03.06 2019

Min
= isbry of Compormin Affaing' DO No, A-483 41 SO0 17-Ad v {Pan-2) deded 20.03 2010

2, Appol
hlmT:nui:u::“;:: ﬁ“"ﬂ“ of the Catnet (AGC) has spproved tna aggelntmant of the
Judiczal Member and Tech panei recommended by the Salection Commitiss 1o the posts of
pay scale of Re.8TD00. 700G, oo N P National Company Law Tribunal (NCLT) in the
Besumptian of ch "TR0DOL- (pre-revised) for & perod of throe yeam Fom the dete of
= of tha post or 1l the #itaining the sge of 65 yEam, whichever s aanar

Hadiclal Member

8I.No, Name {S/5hriMs . /SmtiDr,)
1. ustice FIH;HI'I Daryal Khare, Retd. Jucge, Alnhabad High Courl
z Justice Venugopal M., Jucge Madras High Coun |
4. | Mohammed Ajrral, Judge. District Court Kandhamal Difess
L |
8

Pravas Kurnar Singh, Judge. Distict Caur Godda, Jhafhand
. Patibandla Sslyansmyana Prasad, Lega) Adviss-. AT

[ 8. | Ajay Kumar Vatsavayl, Judicial Marmbar CAT

7. | Rajasexnar v.K_, Advocate )

&
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Suchitra Kanuparthi, Advocats

Abni Ranjan Kumar Sinha, Red. District Counl Judge, Gurniz, Jnarkband
Sushma Chowia, Judicial Membar, [TAT
Ashok Kumar Bosah, Reid District Goun Judge, Sonitpur, Asssm
1Z. | Dr. Poondla Bhaskara Monan, Advocats

13. Sucharithe R, Acvocais
Venkats Subba Rao Han, Ex-Presiding Oficer, DRT-|, Murmtas 1
= J

14,
Technigal Member
Si.No. | Name (S/ShiMeSmLLr)
1. | Shyam Sabu Gautam, ICLS, Diector Inspection and Investigation
3| Kapal Kumar Vohia, Reid. Exacutive Diractor, R8I
3. | Anil Kumar B, Direclor, Kochi Meiro Rail Ltd
4. | Sumita Purkayasthe, Reid. IPGTAFS, Ex Conlroler Genaral of
Cammunieation Account
5. | Rajesh Sharma, Director, HSHOC
8. | Chandra Bhan Singh, [ES, Addl DG, BIS
7 | Laxmi Narayan Gupta, IAS (OR 1G86), Add. Chiel Secratary, Odisha
5| Salya Ranjan Prasad, Ghief General Manager, SEBI =
B | Raghu Nayyar, Advocate and Legal Consultant
10, | Chockalingam Thinunavukkarasy, Retd. Dimclor (Finance), BHEL .
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'3 | Ashutosh Chandra, Retd IRS, Former WMember, AAR

14 Prasants Mumar Wohs . Retz Coporate General, Mansger indian |
| Owerseas Bani ¥ . I

— — ]
hafendrs Kumer Bhola, Retd ICLE, Formed Direcod Genesal of
Corporese Aflairs

16 | Virenara Kumar Gupla, Accourtant Wambar ITAT
177 Rano Jen, Chansred Accogmant i
18 Binog Merrar Sivca Relg RS, 7o mer Pinc pal Commssioner of incoms |
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Tax
3 The ACC nas also dimcied thet sne Winiaty of Corporste Affars will noufy the place of
postng of the above appowiees in conBURALS wih President. NCLT.
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[(Rajesv Lothan]
Uindet Sacretary (E0-5W 1)
Tal 3009 3913

Minstry of Comorate Afars
{Shr Injed Srinivas, Secretary)
Shastr Bhawan, New Delhi
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